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Crim nal Appeal No(s) . 2152/ 2013

SHEO NARAI N @ BARDI & ANR. Appel | ant ('s)
VERSUS

STATE OF U. P. Respondent ( s)

(with office report)
Date : 12/01/2015 This appeal was called on for hearing today.

For Appellant(s)
M. Yash Pal Dhingra, Adv.

For Respondent (s)
M Arijeet Singh, Adv.
M. Gaurav Dhingra, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Oiginal record is still awaited fromthe Hon’ bl e Hi gh
Court as well as Trial Court. Registry to issue rem nder.

Li st again on 23.2.2015.
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